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MEMBER -3 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD tLTH ALLAHABAU 

* • • 

0.A.No.844/93 

Uinesh Kumar YedevA verous Union of India. 
*** 

HUNiBLE MR MAHARAjOIN MEl ER-J 

HOWBLE MR U K SETH MEMSER.A 

26 05 93 

4,  

Shri K K Roy learned bounce./ for the applicant. 

Issue notice to the respondents to show cause as to why 

this epplication may not be admitted. 

In the mean tire®, the respondents are directed to 

allow the applicants to appear in the Civil i rvicas(Preliminery)- 

Examination 1993m as if the4r applications were received 

in time. Their candidature 1411 be considered as provisional 

and subject to final decision in this case, The respondents 

are also oiractad to provide all facilities to all applicants 

aro admission cards shell also be issued to them within a 

period of mem week from the detect this so as to enable them to 

appear at the examinetion.ti t this case on 15-7-93 for 

admission/haoring. The appli etion for join:Jig together is 
allowed. 

Copy of this order will be 

of all the ap4icants. 
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